GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE

LOK SABHA
UN-STARRED QUESTION NO: 1496
TO BE ANSWERED ON FRIDAY, THE 4™ MARCH, 2016
14, PHALGUNA, 1937 (SAKA)

TAX REBATES FOR SINGLE MARRIED WOMEN

1496. SHRI PRAHLAD SINGH PATEL:

Will the Minister of FINANCE be pleased to state:

(a) whether the Government considers to give tax rebates for single married women with
children in the country;

(b) if so, the details thereof; and

(c) the other steps taken/being taken to help single married women in the country?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI JAYANT SINHA)

(a) to (c) It has been proposed in the Finance Bill 2016 to increase the amount of rebate
under section 87A of Income Tax Act,1961 from Rs.2000 to Rs. 5000,for all individuals

including single married women with children, having income upto rupees five lakhs.

It is also proposed to increase deduction on account of rent paid under section
80GG from Rs 2000 per month to Rs 5000 per month for all individuals not getting house

rent allowance from their employer, which is going to benefit single married women also.
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